AT HYDERABAD

ORIGINAL _APPLICATION NO,641/97

DATE__OF _ORDER__:__13-05-1997.

Batwaen -

S.K.Alla Bashish

eee Applicant
And ' : '

1. The Superintending Arehasologist (M), ;
Archaeclogical Survey of . I _dia, !

Fort Musium, Southsrn Brangh.
Madras - 9,

2. The Asst.Superintending Archaseclogist,

Archasological Survey of Indis,

Nagar junakonda, Zone Vijayapur South,
Guntur District = 522 439,

3. The Employment Exchange Officer,
/o The Employment Offica,
Guntur District,

see Raspondents

Gounssl for the Applicant $ Shri V.V.Narasimha Rac

fw ]

ounsel for the Regpondents @ Shri N.R.Devaraj for RR 1 & 2

Shri P.Navean Rag for R-3,

CORAM:

THE HON'BLE SHRI H.RAJENDRA PRASAD : MEMBER

(A)‘fééG

(Order per Hon'ble Shri H.Rajendra Prasad, Member (A) )

LR 2.

| @'q—li | |
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH “




|

- 2 - .
(order per Hon'ble Shri H.Rajendra Prasad, Member (A) ).

Heard Shri V.V.Narasimha Rao, counsal for the applicant

anL Shri P.Naveen Rao, learned standing counsel for the respon- '

dent No.3. Nons for Regpondents 1.and 2.

2, The applicant is an educated unemployed youth, According to :
him, Respondent No.2 has sought and secured permission of respon-
dent No.1 to fill up certain posts of Attendents and ChowKidars.

The Employment Exchangs is stated to have sponsored the names of

an ungpacefied number of csandidates for these vacanciss. According

to his information, applicant's name has not besn included in the

llst of the Employment Exchange sponsored candidates. Ha has

filed this 0.A. with a prayer to direct the respoiderts to interuiaJ

the applicant along with the sponsored candidates for the above .

mentioned posts. .
|

3. Every purported fact in this case is vagus and unsubstantiated.|

It is not knoun whether respondent No.2 is conducting any recruit-

ent at all, Similarly, it is not clear how many vacancies exist

=3

n each cadre/post. The essential qualifications required of the

[ =1}

andidates are not known. It is not clear whethar the applicants

0

would Pulfill any or all of these qualifications, It is also not
known whather any interview is going to taks place shortly. ' {
The dgta of such selection/interviews is also not knoun. I£ is :
"ot known whather or not the applicant's nams has been sponsored '
by the Employment Exchange and if.not, the rsasons tﬁereof. Every-

thing is based on merse hsarsay and unsupported oral statements,

é% | o |
| r

g

teesd, |
|




- 3 -

« ,This Tribunal in some cases of similar nature had issued

ces. CLansistently with those, the follouwing directicns are issuad:
(i)The applicant may submit an application directly
to respondent No.2 so as to reach the latter not later

than one wsek prior to the commencement of intervisus/
selections/recruitments.,

(ij)If the application i s received as indicated above,
Respondent Np.2 shall consider his case along with
the candidates sponsored by the Employment Exchange.

(iii)If the applicant fails to meet the deadline for
submission of the applicationas indicated above, the
OA shall stand sutomatically rejected.

(iv)1f the case of the applicant's candidature is
considered but ha is not found fit or not selscted

for ths post applied for him, ths OA shall stand
ismissed,

hus the 0.A. is disposed of at the admission staga. No

s to costs.

Al /(

‘____._-'ﬂ
{H.RAJE fRASAD)
Member (A)

: I — s,
Dated: 13th May, 1997, j)v.ﬁgig:;ﬁfﬁﬂ/efiﬁq

Dictated in COpen Court.
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Cemny teo:-
1. The superintendine Archaeelegist(M), Archaeclogicui‘

2,

3.

al Survey ef India, Fert Musieum, Seuthern Branch, |
Madras, .

The Asst. Superintending Archaeelegist, Archacele-~
glcal survey ef India, Nagarjunzkenda, Zene
vijeyapuri seuth, CGuntur Dist.

The Empleyment Exchange Officer, 0/0 The Empleyment
effice, Guntur District.

One cepy to sSri. V.V.Rarasimha Rae, advecate, CAT,

Hyd, ]

l

One cesy to sri. N.R.Devaraj, Sr. CGSC, CAT, Hyd. |

One cory to Sri. P.Naveen Rae, SC fer AP, R-13, CAT.!
Hyd. .

|
L
[
|

One caopy teo Deputy Registrar(A), CAT, Hyd.

One spare copy.

Rgm/-
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CHECKED BY

APPFOVED ‘BY

I8 THD CENLRAL ADMINISTR/TIVE ‘TRIBUNAL
HYLLRABAL BENCH AT HYLERABAL

THE HON'BLE MR,JUSTYCE

| THE HOW'ELE MR.H.RASENDRA PEASAD:M()

e

Dated: )3 - éf’-1997

ORDER/JUDGMLNT

Modsa i /T, 5O,

&

O.Aho, é(f//jzw 

V T-P&-NO.

(?\fvp- : | . )

i

Adnitted and Interim directions

Issued,

Allowed

Disposed.of with Qirections

Dismigsed,

Dismissed as Withdrawn

‘Dismissec for default,

Gréered/Re jected,

No order as to cos

- HYBBEA'B;\D'EENCH
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